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THE MINISTER OF STATE II'( THE 
MINISTRY OF LABOUR, EMPLOY· 
MENT AND REHABILITATION (SHRI 
BHAGWAT rnA AZAD): (a) The 
BlI:cbaD.e i, expected to start fUDctioDiDI 
shortly. 

(b) Yes. 
(c) Tbert are about fifty unemployed 

matriculates and olle unemployed Iradu .. te 
in the Illands. 

(d) Does 1I0t aria •. 
Reliab/lltallDII HD •• IIII CorpDraUD8 

1931. SHRI PREM CHAND VERMA: 
Will tbe Minister of LABOUR AND 
REHABILITATION be plea led to state: 

(a) wbether the tarlets of settill8 up 
units accordlnl to projects reports and 
their production and development tarlets 
were acbleved by the Rehabllltltlon Hous-
in. Corporation: 

(b) if so; when and if not, the reasons 
therefor; 

(c) whether any forei,n collaboration 
was Involved in settinl up the CorporatioD 
Ilnd If 10, tbe names of the cOllDtries which 
collaborated, the terms of COllaboration 
and how mucb foreiln ellcban,e in the 
form of aid "al received; IIDd 

(d) wbether the Corporatioll is faced 
"ith any problems at present alld if so, 
tbe manner in wbich Government propose 
to remove them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, BMPLOY-
MENT AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD): (I) Yes. 

(b) In April, 1953. 
(c) Tbe question of (oreiln collabora-

tion did not arile ; the Corporalloll deve-
loped lit Kirti Nalar 150 Berea of land 
throulh Ihe alellC), of tbe C. P. W. D. and 
sold them al residential plots mainly to 
dioplaced perlonl. 

(d) No. As all th. plotl hIVe been 
sold, tbe Corporation hal lone into 
voluatary liquidation with effect from 
12.7.68. 

Pllblic Ttlrpllolle BoetIII ia GBJarat 
1932. SHRI NARENDRA SINGH 

NAHIDA; Will tbe Miniatcr of INFOR· 
MATION AND BROADCASTING AND 
COMMUNICA TIONS be pleasad to state: 

la) the lIulllber of public tolepbone 

booths at present In Oujarat and the cost 
of malntaininl them ; 

(b) the number of' bootbs which are 
out of order or dama.od and tbe reasons 
therefor; 

(e) amount of loss by way of theft and 
roulh handlinl of receivers durinl the last 
three years ; 

(d) the steps taken by Government to 
maintain the public telephone bootbs In 
order: and 

(e) the number of offenders who have 
been caught .te~lin& telephone receivera, 
telephone wires, dials etc. durioll the last 
three years and the steps taken usaiDlI 
them and the results thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI SHER SINGH) : (a) No. of 
Public telephone booths in Gujarat-432. 
Cost of maintenance-Rs. ;5000/- per 
annum approl!. 

(h) About twenty were damajted In 
Ahmedab,\d partly due to thens alld partly 
due to careless halldlin,. Particulars 
rOlardinl booth. al smaller stations arc 
not readily available. 

(c) Rs. ISOO/- per annum approximately 
(d) The public telephone booth. arc 

reJularly inspected by maintenance Itaft' 
.. nd faults removed. Ca<es of thefts arc 
reported to the police. 

(e) The cases are It ill under iIlV.till· 
tion of police and none has been appreh-
ended so far. 

Lalld Reform Meas.res la Orl .. a 

1933. SHRI CHINTAMANI PAN!. 
ORAHI: Will the Minister of FOOD 
AND AGRICULTURE be pleased to 
state: 

(a) whether the Central Oovernment 
have made any IUllCltion to th. Orllsa 
Oovernment for implementin, land reform 
measures ; 

(b) if so, the nature of the IUl,estlon 
made; and 

(c) Orissa Ooverpment', r~actiOf) 

tbereto ? 




